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" ted by these promoters and. buildprs
of multi-storeyed palatial buildings.
Huge amounts have been shown as
. *conversion charges’ paid to an office
tunder works, and Housing Ministry,
whereas many plans for conversion
were got cleared without paying a
single paisa as required by law, but
the 'underhand deals and connivance
between the corrupt officials and the
-concerned people made the exchequer
poorer by crores of rupees. 1 would
Jtke the Minister to take the House
into confidence and tell us as to the
number and names of the suspects and
also the amount of money they have
not paid to the Government, and the
_name and number of firms whose cases
have been asked to be reopened by
the Finance Ministry, I would like
to know from the Minister as to what
action has been taken against the
guily whether curing investigation
many a ‘benami’ sales have come to
light and it has also been revealed
that a coterie of financiers, promoters
- and brokers have corrupted the officials
and have an iron-handed control over
them. 1 would urge upon the Govern-
ment to suspend those officials in
Works and Housing Ministry, D.D.A.
and New Delhi Municipal Committee,
along with some bank managers
against whom prima facie cases have
beep established. It is a very serious
matter involving crores of rupees and
a large number of Government offi-
clals. So, the Minister should make
s statement in the House,
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SBHRI B. RACHAIAH (Chmu;in-
“nagar). Under Rule 877, 1 wish to
‘ raise the following matter of nw
mmue impnrtanoc. SR

| With the revolutionary upheava in
n-un, the Indo.Iran

particular, T would refer to the
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for personal consumption’ fit’ tht inu-_
rest of nation’s industrial 'develop-

ment. Some of the States have already.
introduced rationing of petroleam
products, o

In view of masgive increase in the
cost of imports of crude ofl from other
Arab nations to the tune of Rs. 500/-
crores annually, there is also a propo-
sal to increase the price of petrol.

In thig background, Sir, I would
refer to the Kudremukh Iron Ore
project, which is entirely dependent
on financial commitment of Iran. This
is a prestigious project of not only
Karnataka but of the whole country.
We are on the horns of dilemma. We
have to supply iron ore only to Iran,
as per the terms of the bhilateral agree-
ment. For the completion of the pro-
ject, we have to depend on Iran. Now,
besides the unsettled conditions in
Iran, there is a slump in the interna-
tional iron ore market, which is bound
to have serious repercussion on Indo-
Iran deal. Secondly, it is apprehended
that. on account of non-availability
of shipping, the only mode of trans-
porting iron ore, we may default in
our supplies. Thirdly, in view of the
reported monetary bankruptey of Iran.
Iran may not be able to fulfil its com-
mitment of ald to Kudremukh project.
in which case, the fate of the project
would hang in suspended animation.
There is an afr of umeﬂalnty envalop-
ing the entire project, '

The Janata Government's handling
of Indo-Iran relationship does not
redound to its credit. It is also inex-
plicable ag to what is Government of
India’s approach “to h!hteul ‘trade
sgreement with the fomm- Govern-
mentofmm S




